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Shri A. M. Thomas: We have sug-
gested that the U.N, observers’ team
may be strengthened there, and we
hope that it would be considered, but
the House may kindly bear in mind
one thing: it is only an observers’
team. They have no troops either to
maintain the cease-fire line or to deal
with the situation effectively. In fact,
their very presence may have a heal-
thy cffect, but it does not mean they
have any troops to enforce a
situation which they think would be
proper.
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Shri A, M. Thomas: 1 have al-
ready said that these incidents have
been referred to by our permanent
representative in the United Nations
and these have been brought to the
notice of the Security Council Secre-
tariat. As I have indicated previous-
ly, as late as on 21st August, 1964 our
permanent representative addressed
the President of the Security Council
in this matter.

Shri N. C, Chatterjee: Will our
Government make it clear to the Pak-
istan Government that as a condition
precedent to the interview of our
Prime Minister with President Ayub,
there must be complete cessation of
the violation of the cease-fire line?

Mr. Speal
action,

It is a tion for

Next question.

Shri Kapur Singh: Question No. 2
and Question No. 16 may be taken up
together.

Mr, Speaker: Is the Minister agree-
able to that?

The Deputy Minister in the Minisiry
of External Affairs (Shri Dinesh
Singh): Yes, Sir.
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Mr. Speaker: They may be taken
together.

Repatriation of Indians from Burma
. +_
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Shri Dharmalingam:
| Shrimati Renuka Barkataki:

Will the Minister of External

Affairs be pleased to state

(a) the number of Indians repat-
riated from Burma since January this
year;
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(b) the extent of their assets repa-
triated;

(c) whether any central scheme has
been drawn and implemented to re-
habilitate the displaced persons from
Burma; and

(d) the amount earmarked and the
amount spent for their rehabilitation
by Government?

The Deputy Minister in the Ministry
of Externa] Affairs (Shri Dinesh
Singh): (a) to (d). A statement is
placed on the Table of the House.
{Placed in Library. See No. LT-2835/
64].
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Will the Minister of External Affairs
be pleased to state:

(a) whether Government of India
have reached any accord with the
Burmese Government regarding the
future of Indians still wanting to
leave Burma; and

(b) it so, the details thereof?

The Deputy Minister in the Minis-
try of Extermal Affairs (Shri Dimesh
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Singh): (a) and (b). A statement is
pleaced on the Table of the House.
[Placed in Library. See No. LT-2086/

64].

Shri Sezhiyan: May I know whe-
ther any assessment has been mude
of the worth of the properties, assets
and bank credit taken by the Bur-
mese Governmenti from these repa-
triates and whether any steps have
been taken at least to get any inte-
rim compensation for these people?

Shri Dinesh Singh: It has not been
possible to make an accurate assess-
ment of the property left behind in
Burma. We are discussing thig mat-
ter with the Burmese Government.

Shri Sezhiyan: May I know whe-
ther the same amount of relief and
facilities given to the refugees from
Pakistan will be given to the repa-
triates from Burma?

Shri Dinesh Simgh: I have given
in the statement the facilities that
are being given to those who are com-
ing from Burma. I think they are
sufficient. '

Shri Indrajit Gupta: Has the Gov-
ernment assured itself that in the
matter of the rules and regulations
which the Burmese Government have
brought in to govern the conditions
of these repatriates, there is no dis-
crimination that is being exercised by
them against Indians in particular as
compared with other foreign nationals?

Shri Dinesh Singh: Yes, Sir.

Shri Hem Barua: When our Foreign
Secretary visilteq Rangoon, it wus
agreed upon that the hardships of
those Indians who want to leave
Burma will be removed. But those
Indians who have come after the
assurance was given say that the
hardships have not been removed, but
stiffened further. May I know whe-
ther our Foreign Minister who re-~
cently visited R had discussi
about it and whether he is satis-
fled that the Burmese Government






